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tion Secretariat flle was conducted by
the Vigilance Department of the Delhi
Administration but responsibility
could not be conclusively fixed on
anyone.

(b) and (c). Do not arise.

Shri Ram Krishan Gupta: May 1
know whether any Government offi-
cer has been arrested in this connec-
tion so far?

Shri Anil K. Chanda: No, Sir.

Shri Ram Krishan Gupta: May 1
know whether this incident has any
link with the espionage ring which
has been discovered recently in the
capital?

Shri Anil K. Chanda: The file was
lost sometime in 1954 and it refers to
the sale of land. It has nothing to do
with espionage for any foreign coun-
try.

Shri Radha Raman: May I know
whether the Government, after having
conducted the investigation, is of the
opinion that there was any 'malafide
in this?

Shri Anill K. Chanda: No, Sir.
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Shri Anil K, Chanda: I may inform
the House that the whole file has
been reconstructed from corresponding
Files in the rclevant offices and the
Deputy Commissioner’s office and the
Land Dcvelopment Office. So far as
the missing file is concerned, we have
come to know that the fille had been
taken by the then Chief Minister of
Delhi Administration but the peon's
book shows that it was returned to the
Secretariat. After that there is no
further information. We had made
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enquiries twice but unfortunately no
further light was thrown on this
matter,

Shri Kunhan: May I know whether
the land was sold to any cooperative
society and if so what is the name of
that society?

Shri Anil K, Chanda: The sale was
to five private individuals.

Shri Ansar Harvani: [s the Govern-
ment aware that some of the import-
ant colonisers of Delhi are very closely
associated with high officers of the
Delhi Administration and that this
might have been responsible for this
mishap?

Shri Anil K. Chanda: It is 4 very
wide question. But so far as  this
particular deal is concerned, we were
not quite happy at the manner in
which it was conducted. But the price
charged for the land wag according to
thee market rate prevailing in those
davs.
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The Deputy Minister of External
Affalrs (Shrimati Lakshmi Menon):
(2) The Government of India com-
municated their views to the Govern-
ment of Pakistan orally through the
Pakistan High Commisgioner in Delhi
and India’s High Commissioner in
Karachi.

(b) No formal reply has been re-
ceived.
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Shrimati Lakshmi Menon: | have
already said that no formal reply was
received from the Pakistan Govern-
ment, i
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Shrimati Lakshmi Menon: The
Pakistan Foreign Secretary told our
High Commissioner in April 1860 that
India had issued stamps more than
two yecars ago showing Kashmir as
part of India and so the Government
of Pakistan decided to issue stamps
which included Kashmir as disputed
territory.
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Shrimati Lakshmi Menon: Nothing
can be done in this matter because
there i5 no law by which a country
is prevented from issuing any kind of
stamp which it desires.

Shri Joachim Alva: What is the
¢xact position about Junagarh and
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Manwadar? Do they keep the skele-
tons in the cupboard and go on claim-
ing this territory? For instance, the
Nawab of Junagarh was presented to
Her Majesty the Queen in Pakistan.

The Prime Minister and Minister of
External Affairs (Shri Jawaharlad
Nehru): I should have thought that
every hon. Member of this House
knew the position of Junagarh and
they need not have to put a question
about it.

Congo

“7. Shri Rameshwar Tantia: Will
the Prime Minister be pleased to
state:

ta) whether it is a fact that our
Permanent Representative at the UN.
had at a meeting of the Advisory
Committee on Congo emphasized the
need of reconvening the Congolese
Parliament and of offering a political
amnesty: and

(b) if so, the peaction of the quar-
ters connected with the Conc:liation
Commission thereto?

The Parliamentary Secretary {o the
Minister of External Affalrs (Shri
Sadath Ali Khan): (a) and (b). The
proceedings of the meetings of the
Advisory Committee on the Congo are
confidential. However, bhoth in the
General Assembly of the United
Nations and at the meetings of the
Security Council, called to coasider
the Congo situation, our representa-
tives have made our attilude umply
clear. The need for reconvening
parliament, the release of politica!
prisoners, especially thosc that enjov
parliamentary immunity, and of
neutralising  various irresponsible
armed elements in the Congo ha: been
repeatedly emphasised. Thes¢ views
are, obviously, well known 10 ths
members of the UN

Shri Rameshwar Tantia: May T
know the reaction of the Government
of India to the blooded murder of the
Congolese  Prime Minister, M.





